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(i) Third Report on Demands for Grants (2024-25) pertaining to the Ministry of
Steel.

STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON ENERGY

SHRI HARSH MAHAJAN (Himachal Pradesh): Sir, | lay on the Table, a copy (in
English and Hindi) of the Statement showing Final Action-Taken by the Government
on observations/recommendations contained in the Fortieth Report (Seventeenth
Lok Sabha) of the Department-related Parliamentary Standing Committee on Energy
on Action-Taken by the Government on observations/recommendations contained in
the Thirty-Fifth Report (Seventeenth Lok Sabha) of the Committee on ‘Demands for
Grants (2023-24) pertaining to the Ministry of Power’.

MOTION FOR ELECTION TO THE COUNCIL ESTABLISHED UNDER SECTION
31(1) OF THE INSTITUTES OF TECHNOLOGY ACT, 1961

Rren w301 (sft eRis 9 wEIG Y, # FrfaRad 1T SulRRIE e § :—

"o AT FRAT SR, 1961 (1961 BT TRTH 59) DI GRT 32 BT SY-GRT (1)
& 1Y YSd gRT 31 DI IU-GRT (2) b TS (T) &b ARV H, I8 T I T 3, ST
JUTIfY 29T S, 9T 6 IS | I U TS Bl St SIATIH BT IRT 31 Bl SU-4RT
(1) & e efia wRe dienfie) e of uRvg &1 wew gF & fore fatfaa
&R Bl BRIATE BRI

The question was put and the motion was adopted.

MATTERS RAISED WITH PERMISSION

MR. CHAIRMAN: Hon. Members, | have received five notices under
Rule 267. ...(Interruptions)..
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